
No. A-6001 1/28/201o-Admin.l (LA)
Government ol lndia

Ministry ol Law & Juslice
Departmentof L*egal Altai rs

Shastri Bhawan, New Delhi
Dated thell%ugust, 2025

oFFIcE oRDER *J,1V,,o,u

Consequent upon transfer/posting of officers, the competent authority in
pursuance to the provisions contained in Section (5)(1 ) and (2) of the Right to
lnformation Act, 2005, has re-designated the following officers of this Department
as Cenlral Public lnformation Officer (CPIO): -

No.
S Section s CPIO (Shri/Ms.) Link Officer of

CPIO (Shri/Ms.)
1 Admin-l(LA) Section & Vigilance Unit Ms. Shweta

Kamboj, US
Shri
Swaroop

Jyoti

Asthana, US
2 Admin-ll (LA) & Modernization

Section and Training Division
Shri Varun Singh
Chauhan, US

Shri Niranjan
Nayak, US

a Admn. lll (LA) Section Shri Niranjan
Nayak, US

Shri Varun Singh
Chauhan, US

4 Admn. lV(LA) Section and lT (Lltt/BS,
& Ntc, rEc)

Shri Jyoti
Swaroop
Asthana, US

Ms. Shweta
Kamboj, US

5 ADR Cell, Cash (LA) Section, PG Cell
and Social tt4edia Cell

Shri Devanshu
Kumar, US

Shri Amit Kumar,
US

6 lmplementation Cell; Budget
Section;Coordination Section &
Parliament Matter (lncluding
Coordination with Parliament
questions of DoLA)

Shri Amit Kumar,
US

Shri Devanshu
Kumar, US

7
Notary Cell

Shri Radhe
Shyam Singh, US

Shri Devanshu
Kumar, US

0

Io.

(5 et amboj)
Under Secretary to the Govt. of lndia

1. The off icers concerned.
2. PS to Hon'ble It/oS (l/C) L & J/ PSO to Law Secretary/ Sr. PPS to AS (AN/)/

PSOs or Sr. PPS to JS & LAs/Sr. PPS to JS (AKA)/Sr. PPS to Sr. GA(MCP).
3. lncharge, Central Agency Section/Litigation (HC)i Litigation (LC)/Branch

Secrelariats ( t\/umbai/Chennai/Kolkata./Bengal uru).



4. All Sections in lhe Department ol Legal Alfairs (through email).
5. NIC Cell with request to upload the above order on the website of this

Department.
6. E-office portal and Office order folder.


